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Record of Proceedings

During the hearing, the proxy counsel for the petitioner prayed for adjournment of the
hearing due to personal difficulties of the learned counsel appearing for the petitioner.

2 The Commission accepted the prayer and adjourned the hearing of the matter.

3. Matter shall be listed for hearing on 2.2.2016. Pleadings,if any in the matter shall be
completed prior to the said date of hearing and no extension of time shall be granted for any

reason whatsoever.

By Order of the Commission

Sd/-
(T. Rout)
Chief (Legal)
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